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signod on 17-1-)905. T‘nll says thlt the
cost. of exploration and ‘exploitation
will be ghared unde:r this agrcement
on thig basis—ffty per cent of the
produced oil would go to the NIOC
and the remaining fiity per cent would
be shared equally Ly the rest of the
pattners. 8o far as the other «on-
tracts are concerned we are Going it
Irag National Qil Tompany had given
us exploration and exploitation far an
area of 4,175 sq. miles and this was
ratified on 20th November, 1973. They
have also given ug same sessmiz and
drilling contracts. It ;5 not Irr oil
sharing, it Is a sort of money to be
paid according to ditlerent {vpe of
work to be done. Now that is not the
total sum but different itemg having
different accounts. Then the third one
Is Tanzania. It wag in December 1975
that ONGC entered in'os an agreement
and the contract is for drillina opera-
tions which starteq in June 1976 again
to be paid for different type of work.
That iz not somethin; on a wholesale
basis that so much monay anid sc much
work,

DR SUBRAMANIAM SWAMY: 1
would like to know from the hon,
Minister in view of the fact that QNGC
is in some king of cloud due to the
activitieg of the previons Gavernment,
how o the terms and pavments given
by the foreign countries to us or the
ONGC compare with what we give
them for doing their operations within
this couniry.

SHRI H. N. BAHUGIUNA: Thege are
contracls which are already signed
and I have not applieg my mind to the
comparative figurex or the competitive
figures. But the harl point ig that
thiz has put us on the world map.

DR. VASANT KUMAR PANDIT: 1
would like to know from the hon.
Minister the number of Indian techno-
nogists and other type of personnel
working in these countries on bebalf
‘of ONG? in Class, 1 1], IIT and IV.
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Is there any condition laid down
the contract with regard to employing
Indian personnel?

SHRI H. N, BAHUGUNA: So far as
Tanzanig ‘and Iraq are oncerned, we
have hundred per tefit cottiplement of
our officers and technical personnel of
all clases. There are no ‘fanzanian or
Iraqi nationals employed so far as
these contracts are concerned. Our
boys have gone there along with our
equipment. 8o far ag Iran j; concern-
ed. gince there are more than one
partner, therefore, there are different
people. But we are also there.

SHRI K. LAKKAPPA: After enter-
ing into these: agreements, have you
thought of asking those governments
Jor a reduction of oil price under these
agreemen{s?

SHRI H, N. BAHUGUNA: 1t is not
something which {8 done because of
the contract entered into with them,
because it is a question nf the quantity
of oil in Iran which we get and not
the price which we get. That oil sells
at the same price as the world price
or we bring it for ourselves. So far
as Iraq ie concerned, it is not g ques-
tion of bringing oil. We are merely
there on a job. The same is 'he case
with Tanzanfa,
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{7) wr A gt ¥ gsgrea
¥ wq1 F uesaar qrf srady ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Yes,
Sir.

(b) and (c). Do not arise.

ot wpdAw: 7 A7 for A
STH F WTTHT AV WA wAw AT
afaat 1 & 9z w1 wgw g fR
¥ qFeTTr Ay & 7 #ar waew Fray
T wEr R

SHRI SHEO NARAIN: The :nedium
of instruction varies from zone to zone.
Besides English and Hindi. in certain
rzonal regions, the students are taught

in regional languages such ag Bengali,
Marathi, Telugu ete
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# farly HTT WY wraArAAr ¥ #), W
ag vt ot wff €nfY, % a7 wrearew
¥ wmT g
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H#RIT w7 FF ¢ 97 qv dov feav av
fzefy faqmy % 7 #a1 FIEIT FE -
Afrar faatfer % & it 774 &
AT QF &0% ¥ fawdy g ¥
FIT T 7 4 IT 1 AL A fnv
a8 AR WY IT A TR & OGTHV
g @i ?

MR. SPEAKER: Mr. Paswan, it does

not arise out of the question at all

Pnlit.y regarding laying of New Rall-
way Lines

*680. SHRI BALWANT SINGH
RAMOOWALIA: Wﬂl the Minister of
RAILWAYS be pleased to stale:

(a) whether it is a facl that a
change in the policy of laying new





